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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1373/2024

IN THE MATTER OF:
News Item titled "How sand miners laid road across Yamuna between Delhi and
Ghaziabad" appearing in the Times of India dated 30.11.2024

INDEX

Si. No. Particulars Page No.

1. SUBMISSION ON BEHALF OF DISTRICT 1-3
MAGISTRATE (NORTH) IN COMPLIANCE OF
THIS HON'BLE TRIBUNAL ORDER DATED
16.12.2024.

2. Annexure- |I: (Colly) Copy of directions and 4-9
directions have been issued to the concerned police
authorities to ensure round the clock patrolling of the
area and take strict action as per law in case any
violation is reported

3. Annexure- 11: (Colly) Copy of action taken against | 10-21
violations
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NEW DELHI (JYOTI MENDIRATTA)
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H-34, Jangpura Extension
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Ph: 9811136141
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI

ORIGINAL APPLICATION NO. 1373/2024

IN THE MATTER OF:

News item titled “How sand miners laid road across Yamuna
between Delhi and Ghaziabad” appearing in the Times of India
dated 30.11.2024.

DATE OF HEARING: 21.04.2025
SUBMISSION ON BEHALF OF DISTRICT MAGISTRATE (NORTH)

IN COMPLIANCE OF THIS HON’BLE TRIBUNAL ORDER DATED
16.12.2024.

I, Yash Chaudhary, aged about 32 years, S/o Sh. Billu Chaudhary
presently posted as District Magistrate (North) Delhi, do hereby
solemnly affirm and states on oath as under.

1. 1, the above-named deponent, do hereby solemnly affirm and
state that | am well conversant with the facts of the present

case and am deposing on the basis of office records.

2. That the present matter has been suo-motu registered by this
Hon'ble National Green Tribunal, Principal Bench, New Delhi

(hereinafter Hon'ble Tribunal) on the basis of the news item
titled
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Delhi and Ghaziabad" appearing in the Times of India dated
30.11.2024 regarding the increasing scale of illegal mining in

the Yamuna floodplain between Alipur in North Delhi and
Panchayara in Ghaziabad.

3. That the above captioned matter was last listed for hearing on

16.12.2024, wherein the Hon'ble Tribunal directed the
respondents to file their responses.

4. In pursuance of the aforesaid direction, the response on behalf

of District Magistrate, North Delhi is herein as under:

e BB g
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a. That it is most reslpectfully submitted that no sand mining

activity is permitted along the banks of River Yamuna in
the Government of National Capital Territory of Delhi
(GNCT of Delhi) in strict adherence to rules and
directions of the Hon’ble Tribunal.

. That this District Administration has always acted

proactively on complaints, if any received, and directions
have been issued to the concerned police authorities to
ensure round the clock patrolling of the area and take

strict action as per law in case any violation is reported.
(Annexure |)

. Itis also submitted that communication regarding laying

of road across Yamuna and illegal sand mining from the
District Administration, Ghazig

d has been made with




UP) does not pertain to this District.

It is submitteq that administration has taken action
against violations as reported by the Police Department
under relevant provisions of the Environment (Protection)

Act, 1986 and Penalties have been imposed against such
violators. (Annexure-l).

€. It is also submitted that Police & lrrigation & Flood
Control Department have been instructed to keep strict
vigil against any illegal mining activity along the banks of
river Yamuna and take necessary action as per law.

Based on the above facts, a report/reply is being submitted for kind
consideration before this Hon'ble Tribunal. Undersigned assures that the

orders/directions passed by this Hon’ble Tribunal shall be complied timely

with in toto and spirit.
DISTRICT MA

potary Re‘;%‘?ptry

at .:—_...,\o 2'625’
{;0':'21,\ 2 S @eresssse

MotzpyEublio Deli((ike’
21 APR 2026
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TRy ANNEXURE- |

il

1Ta(C) W9
GOVERNMENT OF NCT OF DELHI

OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ALIPUR)

D.M. (NORTH) OFFICE COMPLEX, G.T. KARNAL ROAD,DELHI, DELHI-110036

F. No. 275/SDM/AP/090763641/2024//96.2 - £4 Date: 21jp3/202Y

To,
DCP (Outer North)
Guru Harkishan Marg, Maulana Azad Society,
Pushpanjali Enclave, Pitampura, Delhi, 110034

Sub: - Regarding issues of sand mining in Yamuna flood plains.

Sir,

This is in reference to the above cited subject. This office has received several
complaints/reports of repeated illegal sand mining across  river bed of Yamuna. For
coordinated effort in this matter, please provide details of any PCR call/Registered
FIR/Complaint, etc, if any in this matter which District Police would have received since

January 2024.

This issue with prior approval of District Magistrate (North).

SUB DIVISIONAL MAGISTRATE
SUB DIVISION (ALIPUR)
DISTRICT NORTH

Copy to:-

1. ACP (Alipur), Police Station Alipur Delhi 110036.
2. SHO (Alipur), Police Station Alipur Delhi 110036.
3. PAto DM (North).

4, Guard File
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v subjecti- Regarding issues of sand mining in Yumunad flood

plains .

Kindl :

,75/SDM/AP 090763641 o to your office el o

oted subject. 12024/1962-66 Dt 21.03.24, on the above
In this regard it is submitted

Eet\c/)vrgz 1 complaint received regarding
. n .Shank No. 2 to 7 Right Marginal
una in near Kulakpur Village Delhi.

that as per report theré
illegal sand mining

Embankment of river

Submitted Please

Z

SHO/ALIPUR
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI \u
OFFICE OF TIE SUB DIVISIONAL MAGISTRATE (ALIPUR) QD
D.M. NORTII OVFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI

TEL: 011-27703773, L-MAll-S dwalipurl @gmail.com

F.No/SDM/AP/2023 [706U-4) ‘ DATED: /4 /63 /:eu

To,
The ACP

Alipur, Dellhi-110036

‘ Sub: Regarding illegal carth excavation/ lifting from river bed in between Shank
No. 16 & 17 of Right Marginal Embankment of river Yamuna in near Sungerpur
village, Delhi.

Sir,

It has been brought to notice of the undersigned that some persons have
deployed pock lane machine for lifting of earth from the river bed in between Shank No.
16 & 17 of Right Marginal Embankment (RME) near Sungerpur village. In this regard, it
is stated that this activity is being carried out by the miscreants illegally and may render
the nearby area of Shank No 16 & 17 vulnerable to flood waters in the river during the

monsoon season.

It is therefore requested, to direct the concerned police authorities to take
necessary action regarding illegal earth lifting between Shank No 16 & 17 in River
yYamuna. Further may also have requested to deploy police personnel for 24-hour

patrolling duty in the aforementioned area to stop illegal earth lifting from the above

site

This may be treated as most urgent.

Encl: As Above

nAﬁﬁﬂtﬂ Lé“AN, DANICS)

SDM (ALIPUR)

DATED: 14 /og[,z u

' F.No/SDM/AP/ZOZS/Mb-—o’/
Copy to:

1. b.M (North) for information.
2. DCP (Outer North), 15t Floor P.S. Samaypur Badli, for information.
3. SHO Alipur for necessary action.
4. Guard file. '
MAN SINGH Loﬂén/.(v\l\“lcs)
SDM (ALIPUR)
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ALIPUR)
D.M. NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR
TEL: 011-27703773, e-MAIL-sdmalipuri@gmail.com

F. No.4 x:r/smq KO|Re2u) 749U Dated: 02/07/ 22

To

The SHO (Alipur),
PS Alipur, Govt. of NCT of Delhi

Sub: To provide Action Taken Report-reg.
Sir,

In continuation of this office letter of even number dated 16.08.24
regarding taking necessary action on illegal earth lifting between
Shank 16 & 17 in river Yamuna, this is to request you to provide the
action taken report in the matter at the earliest.

Yours faithfully,

(AMAN SINGH LOHAN, DANICS)

SUB-DIVISIONAL MAGISTRATE (ALIPUR)

Encl: As above.

. No. Dated:

Copy Lo:
1. DM (North)
o. DCP(Outer North), 1st floor, 'S Samaypur Badli.

3. ACP (Alipur) ﬁ\’/l-/\/
(AMAN SINGH LOHAN, DANICS)

SUB-DIVISIONAL MAGISTRATTE. (ALIPUR)
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REMINDER-I1

OFFICE OF THE
o No:] OF THE SUB DIVISIONAL MAGISTRATE (ALIPUR)
. .TELI'I I OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR
: 011-27703773, c-MAIL-sdmalipuri@gmail.com

I No. 2657/ n/pe) 2ozq//zo 2%-3 % Dated:o4 |of | o4~

To

The SHO (Alipur),
PS Alipur, Gavt. of NCT of Delhi

Sub: To provide Action Taken Report-reg.

Sir,

In continuation of this office letter of even number dated 16.08.24 &
essary action on illegal earth lifting

02.09.24 regarding taking nec
this is to request you to

between Shank 16 & 17 in river Yamuna,

vide the action taken report in the matter at the earliest.

Yours faithfully,

Encl: As above. “M\,
(AMAN SINGH LOHAN, DANICS)

SUB-DIVISIONAL MAGISTRATE (ALIPUR)

pro

F. No. -2[3“4‘/5’9"‘1/1‘)//202}}/ 1263¢-3 g_'

Copy to:
1. DM (North)
9. DCP(Outer North), 1st floor, PS Samaypur Badli.

3, ACP (Alipur)’ M
(AMAN SINGH LOHAN, DANICS)

SUB-DIVISIONAL MAGISTRATE (ALIPUR)

Dated: o 'ilo [ ]zour

],,

]
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ALIPUR)
D.M. NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR
TEL: 011-27703773, e-MAIL-sdmalipuri@gmail.com

F. NO-O?KW/SDM MPLQ(,ZL() 7({‘%/ Dated:02/07/%

To

The Assistant Engineer-1V,
Irrigation & Flood Control Department,
Civil Division No. IV, Bharat Nagar, GNCT of Delhi-52

Sub: Illegal earth excavation/ lifting from river bed in between
Shank No. 16 & 17 of Right Marginal Embankment of river
Yamuna in near Sungerpur village, Delhi -reg.

Sir,

In reference to your office letter number No.AE-IV/CD-VI/Work/
2024-25/22 dated 12.08.24 on the captioned subject this is to inform you
that the concerned police authorities have been apprised of the same for
urgent nccessary action in the matter.

Further, it 1s requested to sensitise the concerned staff of your
department to immediately inform police authorities telephonically if
any violation is reported so that immediate action could be initiated by
the authorities to stop the menace of illegal earth lifting in the area.

This is for your information and urgent necessary action in the matter

pleasc.
A]o\urs faithfully,
(AMAN SINGH LOHAN, DANICS)
SUB-DIVISIONAL MAGISTRATE (ALIPUR)
F. No. Dated:
Copy to:

1. DM (North)
9. DCP(Outer North), 1st floor, PS Samaypyf Badli.

3. ACP (Alipur)

(AMA GH LOHAN, DANICS)
SUB-DIVISIONAL MAGISTRATE (ALIPUR)




ANNEXURE-II' |

INTHL COURT OF:  SDM OFFICE

DD NO. 0N DATE: 21/03/2025 P.S:

NI WO AMIT KUNAR
L Name(uEndaRrAN
tather's Name (T @1 am): MAJID
Age(any ): 40
sex(Im. MaLt

S.No.(w1Y | Address Ty pe (U @1 WH1)

1 Present Addiess

Permancent Address

2. ACT/SUCTION:

2. UNVIRONMINT PROITCTION ACT 1986-15

3 RRIEF FACTS: 301 T T3 & b A HC w1 giig €T Ct. Deepalkih
a7z preengl wermedt u/s 5/15 E
Wrﬂ*rrrﬁg'r"rtwozﬁr 3t femin 21/03/202%

g F7Ig ¥erh Near Palla village , Palla B
HGV Reg No HR 55 AN

.umtr i g il 9l g o
5 gads Truck @t Tl

i S G ST g & T | IW
karpur Post Tauru Dist Mewét lTa I%:ma Age: 40

3

@l e Tipper Bocly

Majid R/0 village Si
T HC F a

Hrfary u/s 5/15 Environmen
LRI 3rg MaTs:
o TS G ) T IR 0, . F S Chasais Na.

T T B DS g
MAT84 -‘;OOSNAN].')SOS AT el | IUTH TI'LICK‘Z. v ”‘:’mﬁ‘ Tru(l\ X t'qrxl (.‘,‘\, S
il g dTh ST U /s 5/15, gq‘wuqz. entacy s T r}gﬂ

) 8l SRRt & ararercn @ ;
k, 1|pper Body HGV Reg No HR~.\ .rtﬂ\’Nj?—' 424 Réd Coi

843005NAN12808 @ e u.—é,‘g—sm o

Fua TATA Truc
Chassis NO MAT

an 5/o Majid Ud1 <
rtan 5 Qe AT Y ST AR T :m"’m* TATA sk wnp o r\\\\ :

1. FNVIRONMENT PROTECTION ACT 1986-5

P T gTeT STTE SHO WTEa AL q@?
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Preventive Actio 1 ,',
%

R sras

ALIPUR

1 Address(udi)
VILLAGL S'KARPUR POST TAURU D
HARYANA, INDIA

§
VILLAGE SIKARPUR POST TAURU, €
HARYANA, INDIA 15

‘No 5001 /DHG
nvironment Act Wm’]‘«qv"r Ansil RREE
A e Al (fra 3z l"—w"—r

aktm\'arpur Road Del,n ’r"’ ’. 21 ﬂrp
7732, TEad e*r G am:c \m m\---

zrgmrﬁs:mﬁzmm&% i Q‘. CigR-t g
Gﬁfimzrzh i-rﬁz?vﬂ%mzm ﬂ-*ﬁn«r—{ 7pqn R,

11'[” tr"_ 1, trs‘"" RE {an, yh.
rr-urp.' AT
Ry "'IET- =

e

& Truck SetRHT

thﬂ“i\’-\'H\.\r

tAClmﬁmﬂﬁﬂaﬂ 'L'ﬂ'L‘TT HC AR
E}?ﬁlnTWWTruckﬂRadNO Rﬁ—'lN PRSI

~

A0 mar “ﬂl m\ O

P aTe, YETe AR mu R AT R R AR ar.‘»‘

e frar T B
HGV R:_I(T,NO HR 55 AN 7732 ,Red Colour, Chadsis'No l‘m\lb%o'\\r\f\‘\?‘rw @t
et Qi ¢ ANl favarr T | AMTH GTeATe STl §\4ng7¢ g Joxtm TR TR L
el A GO AR | »-ﬂ?"»':m‘rTu @ Truck na'gémfrhqmm A \.rrm \,x‘\;"‘[\‘\‘;.s)T

l ghn | subrmtecl byself HC

Hlgd §

B -
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE DISTRICT MAGISTRATE (NORTH)
D.M. NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI-36.

TEL: 011-27703773, wﬂmﬂﬂmﬂm
F. No. SDM/AP/2023/3{ 7-~49 ( D"“"’M dﬁ‘f

DD NO: 011 Dated: 21/03/2025 p.S. Alipur
KALANDRA u/s 5/15 E.P ACT
Dist Mewat

ge Sikarpur Post Tauruy,

Present Sh. Irfan s/o Sh. Majid r/o villa
about the relevant

Haryana. He submits that he is a poor man. He was unaware
d submits that he will not repeat the

provision of land. He apologizes for his work an
5 of E.P Act as per

offence in future. He has committed the offence under section 5/1

kalandra from P.S Alipur Delhi.

After perusal of the kalandra and the available facts, I hereby order a deposit of Rs.

30, 000/- (Rs. Thirty Thousand Only) as penalty/fees in favor of DDO, DC North,

Office of the Dy. Commissioner (North), District North, DM (North) office Complex,

Alipur, Delhi-110036.

SINGH LOHAN)
DIVISIONAL MAGISTRATE
ALIPUR, DELHI
F.No SDM/AP/2023/ Dated:
Copy to:-

1. Account Officer, 0/o Dy. Commissioner (North), District North, Alipur, Delhi-36.

2. The SHO, Alipur, Delhi.
3. Sh.Irfans/o Sh. Majid r/o Village Sikarpur Post Tauru, Dist Mewat Haryana.




642 - 13

Proventlvo. Aotlon ,
2 .
/ P
o WTHECOUNTOF . iy INNBEMBOM, G01A AIFUI DELIIGOURT, DELIN
DO 022 DAVE 26102024 P8 ALIPUIY DELIN

BITE NG IPANE S KUIAT,
5V
D) HametAmy 1406 SADDAM
Falher's hanna ' 001 A) O 10 TIIA
Agulsniyy o,
SealVian); Mn ¢

Bhaloiny minoss Typogung m Uiy immluu('nn)

' Vit Al AR89 s UMD O 03 WISHAIPUR JAKHAR, PE1OSEIA GHAT, BAMASTIIUN

, BINIAR, ROSIA, SMANETIPUR, BIHAR, IHDIA o
5 Peavinom Aiie 6 WARD 110 00 WSHANPUR JAMIAR, PEROSERA OHAT, BAMETIPY
# BINIAR, OSAA, EMANSTIPUR, BIFAR, I1DIA

7 ACYSECTION FEHAROBIAZHT PROTECTON AGT 19004
& LIPIOMACH 1 PROVECTION MIT 198610 ,
3 omkr raers g an gl B3 s 1T g Ten HC Praveon No MO/OND i iz agilan e
UL ATl uls 616 Environment Act 121 Te i i orrn Sia il | e mae _
sy g e e § & o $2aias 26/10/2024 m) ey of dis A s e 1 IC T g
vy enaayegd e o el vy mie i ai ufger St without numbor {ume W g1y ue
M a5 ahe @ ain g Seard Soan faady zidy o il aven ) et gar o) o aic ol o | o6
MG @ g cenn 3 i e o omaray o gid) i §aa ain agn W6 @ 9 a gen i gfda i)
W20 i) G gy ety v Sierager S s 2 arar | ud R S an S gt e
ynsa Mohd Saddom 6/0 Md Mustkim R/O Ward No 02 Bishanpur Jakhar PS-Rosurn
Shat, Sommstipur Bihar 0ga-32 yrs wiept we | 55 4G 3 el vy s grar sema
EHO tiga ) aeerdt Fa7g)t 1 HE ) wmeat mrdend) uls 5/16 Environment Act 8 Tt i
w51 A2 GO | 10 HC 3 s w2 i@y s viveres v 4 Rl | them w 2aer gt uié mne
swift Sivear o gore e e uin g oft e der 1) are o i Free ol d g m
Chaguiss Ho HRPJOOOOT wiegh Al | st et urerm 3 a1a e 3§ win g veft 46 i
AT 2 2] 0 78001 Aas i uls 616 Environment Act t farar § | o 2min plitad
; Iatindra Arjun 575, without number plate,Rad Colour, Chassls No NRPJOOVG7 fit s
{ v vy i, trve Wlen $eray 1 o et aim Mohd Saddam 8/0 Md Mustkim Jadm;
41 7072 Yty UnAATE) TPAEY EReaAC ke o Y et ure Ryeam s A mvé Bl v
A 2T ARTAY 11T | IO 2928 Mshindra Arjun 675,Red Colour, without number piate,
Chagsio Mo MIRPJO000 wi wat Z1eh) medt wé exfiaen srresnaw Shwany wrany | ey BIAT S
BHO g 1) {ve1 fyan T 1oy Fomged emfard) awie we urmn | iy Fudm fLira A
AN wiAw ) s A1 SOM Mipur 2rga g |
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AT oF witnesses(r iy qofl:

S.No(®.dl) intl\osﬂ Namo(wilt mrame) | addross(um)

T Ke PARVEEN Prosunl Addioss: ' ' ‘
| PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELHI, INDIA,

| { Parmanant Addross
PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELH], INDIA.

|
[HCMAHESH Present Address "
| PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELHI, INDIA.

e e .
PR

(%]

Permanent Addrass
PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELH], INDIA.

\

5. LIST OF DOCUMENTS (z&amaa) & qafl):
S;No(m?f—) iNamc of Doc(ﬁhéﬁﬁﬁﬁﬂ 1 TN |

\

Enquiry O%ﬂmﬁ)

SHO(zmaT o /l M (am): MAHESH KUMAR
Name| :

. HARMA )
Name(7mi):  SHAILE mr:J RKUMA-RS Rank(Wg): HC (HEAD CONSTABLE}
Rank(12): 'g:;”;i? ) _ PIS No.(d.): 28100922
PIS No.(&.): 2

STATION HOUSE OFFICER
POLICE STATION ALIPUR DELHI
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Preventive Action
BRI CIES

N ‘- \
Ny Y
NN

R NI T SRR AR W SUEE

\Wbur '/"
INTHE COURT OF:  SEM COURT msemSEM: asgmeuw court, DELH
: 05
DD NO: 035 DATE: 10/02/2025 P.S: ALIPUR DELHI :
SIT: KC AMIT
SN:

(1) Name(T8): MOHD SADDAM
Father's Name(Rn &1 amm):  MD MUSTKIM

Age(ITq ): 32
Sex(ferm): MALE

: S.No.(??.t’l'.)l Address Type(TdT &1 TaN) Address(qdT)

‘3 Present Address WARD NO.03, BISHANPUR JAKHAR, PS-ROSERA GHAT, (g

ALIPUR, OUTER NORTH, DELHI, INDIA ’
RA GHAT, ;smwnmn BIH )

| Permanent Address WARD NO.03, BISHANPUR JAKHAR, PS-ROSE
. ALIPUR, OUTER NORTH, DELHI, INDIA

2. ACT/SECTION: 1. ENVIRONMENT PROTECTION ACT 1986-5
2. ENVIRONMENT PROTECTION ACT 1988-15

P //4

3. BRIEF FACTS: 38 WY T & [ 77 HC war gaag @I Ct Nikky No. 2510
Ravikant Spl. StafffOND &, Join die 3gifeim arg PIITE A uls 5/1 5 Enwronment Act
mwgmaﬁzmma | mmm‘@ﬁmeﬁzmgﬁm Rarm 10/02/2025
1 23 Y die YA s/ §A HC #a gadig €21 Near Tiggipur Park Village Tiggipur Delhi
qg&a%ﬁmmmmq%azmwnhout number plate maﬁrgw‘ﬁsanu FTA1 g3 -
%@gﬁmﬁaﬁzﬁﬂnﬁmkﬁm a%qﬁaar(raam:r:mcagmgm%
amm&mmaaaﬁﬁﬁmmmﬁﬁwﬁamﬁgﬁa'ﬁ%mrwwag
- ST Y HeAGSE AT TE 2 Ul | 9 gt Aretds Bl A1 Gefl e, qediro Mohd Saddam
S/o Md Mustkim R/o Ward No 03 Bishanpur Jakhar PS-Rosera Ghat; Samastipur Bihar
Age-32 yrs AIegA T | 77 HC 3 gaftd TR anm grend Sd SHO -rrrcras‘raamﬁ
HC @1 Foie Frdarét u/s 5/15 Environment Act A H 1 mwm (R HC:!
U7 BTG 30 m@?ﬁ%&lmmwﬂﬁﬁmﬁﬁma%mw
zaamﬁ%aﬁzﬁrm&emg’fzﬁzmauﬂm 372t H 9% B W Chassis No NRPJO00S7?
e | FUNE SFR AT A 3 31 e ¥ o a2 T Xl A 3 I a1 v ) g
Eamﬂu u/s 5/15 Environment Act @1 a1 & | fergrem JUh 29X Mahindra | Arjun 575,
without number plate.Red Colour, Chassis No NRPJ00067 @ #a ;ﬁt a—ﬂ o T &
rar o g 3@ s Mohd Saddam S/0 Md Mustkim TaT 353 ) a1, QU T
mana-mmm*nﬁmaz gmﬁaémaﬁi&shaﬁaﬁmnmmL
Red Colour, without number plale Cha.,sw Mo,

Judieh gae Mahindra Arjun 575, ’
NRPJ00067 i 7 greft a7 i 27T AT Rl T | TR BT S SHO &g )

et el ﬁ—@%mﬁa@mwmlﬁﬁ%mmmmmmau

'a-:_:': _::::’.:j:,p:.ff- e
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4. LIST OF WITNESSES(marr) ) yed)):

W SDM Alipur TIga gim | submitod bysoll HC

cyne e

ENSE‘.!?:)'[Wl?r{;{fﬁrﬁ?((id\ CTETI) IAddrou(um)

8. LIST OF DOCUMENTS (zunda i yul):
LS.No.(m.!L) ‘INamo of Document(ZTTTmYat o A1)

sHo(arm v

Namo(m):  SHAILENDRA KUMAR SHARMA
Rank(uz): | (INSPECTOR)
PIS No.(1l.): 28981125

Enquiry Offic ataaf sfdT))

Namo(smm):  AMIT KUMAR |
Ronk(wz): HC (HEADCONS,'/’\B
PIS No.(l.): 28102601
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INTHE COURT OF: MM MM/SEM/SDMROHINI COURT COURT,
DD NO: 100 DATE: 03/09/2024 PS: AUPUR DELHI
SITY HC ASWANI

SIV:

(1) Name(3m):TARUN
Father's Name(i¥at &1 JmR): SOHAN PAL

Age(ary ): 33
Sex(fam): MALE .
S.No.(%.8.) ll Address Type(Tal @1 ¥&H) l Address (@) ) :
Dresent Address HNO.20,, BRAHM PRAKASH WALI GALI, VILLAGE SUNGARPUR, DELHL,
AUPUR, OUTER NORTH, DELHL, INDIA
Permanent Address “HNO.20,. BRAHM PRAKASH WALI GALI, VILLAGE SUNGARPUR, DELHL.,
: ALIPUR, OUTER NORTH, DELHI, INDIA

2. ACT/SECTION 1. ENVIRONMENT PROTECTION ACT 1986-5
2. FNVIRONMENT PROTECTION ACT 1986-15

1. et FacTs, 31 T 2 3 &1 e 01/09/24 1 # HC @ DD No.54A arer accident e A
HC w1 72! HC Narender No.2432/OND gl Hia Accident, Hirankki- -
Mukhmelpur Road Near Tiraha Village Kushak Delhi agar aT, SigT @2 Tch 3Fet Make
Mzhindra, Arjun No.605, DI-MS DLX, Ch No.H00638, Eng No.EO033 Without
Number Plate mgfﬁa Motorcycle No.DL8SCU-6742 Splendor Pro Black Colour
Accidental gierd ¥ et o, < e 3 419 dt gt 7 Y v g€ oY, Pt Wi i
7 & | 3w DD Entry W §HeAT NO.548/24 dated-01/09/24 u/s 281/125(a) PS
Aliptr, Delhi 7 o Rea T @ YT W 3 ATk ° HIfeld: & 3T g GLAENE, TG el i
: Emmamawﬁmbikeﬁgmmﬁmgﬁuﬁwa@ﬂmmmm
" < sy R 03/09/24 & 39T I b IrEe Hileld Pawan Jeet S/o Sri Ram R/o 30,
- village Sungarpur Delhi ¥ 34 3t A RC copy B Y T ITh T & A6 Tarun
S/o Sohan Pal R/o HNo.20, Brahm Prakash Wali Gali Village Sungarpur, Delhi.
Age-33 Yrs @i 94 foa | S 39e I @i Reg No. HR10AS-3324 Hrept =il | <Al goeX
T eV FUA 3 aaran a g9 & gt a Wit A mine @ el i i e § quars
el 3, R Pt aeeers 61 PERMISSION & I 7 qut mameifond el off Tl favm &
A oY TR TEY Fea T I FET I AR P ol F B AL T dor a4 WH | A
gm:ﬁgsﬁﬁ@%wﬁmsﬁaﬁgaﬁrﬁ.wa{mﬁe&ﬁ@ 3= @ offt 7 i
Wg‘;‘ém | G giera SHO 91ga @i aaey M fegi 3w ser & e
AT AR I A TR S ammﬁﬁmmmmhsﬁ@mgmgﬁuls
5/15 Environment Act 1 6 & | 3 g cew @t arefz, fivn man @ 1D, DL & tractor
1 RC copy 7 1Té 3 T, & rfaa ey wfiar R mar 2 coimt grefma S SHO gt
i ademd | P auie Feeu der Jrere fdar ST SUEMITTED BY SELF N
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&IST OF WITNESSES (gl it yrll):
SNo.mH) [Witness Name(my wram)  [Address(am)

HCASWANI

Present Address:
PS ALIPUR DELH!, ALIPUR, OUTER NORTH, DELHI, INDIA.

Permanent Address:
PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELHI, INDIA.

.

e ———————— ]

‘ HC NARENDER

I
|

Present Address:
NO.2432/OND, PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELH], INDIA.

Permanent Address:
NO.2432/OND, PS ALIPUR DELHI, ALIPUR, OUTER NORTH, DELHI, INDIA. |

‘ S. LIST OF DOCUMENTS (zeamd=t & ge):

1 S.No.(F.9.) \Name of Document(Z&ETaa &1 ATH)

SHO(zm1 awid) 24 YIM Enq;&%ﬁhﬁf Ffaw)

()
Name(am): SHAILENDRA KUMAR SHARMA Name(am0): ASHWANI KUMAR

Rank(42): | INSPECTOR)
PIS No.(d): 28981125

Rank(v®): HC(HEAD CONSTABLE)
PIS No.(8): 28031269
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GOVERNMENT OF NATIONAL CAPITAL TERRI I'TORY OF DELHI
OFFICE OF TIiTDISTRICT MAGISTRATE (NORTH)
D.M. NORTII OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELIII-36.
TEL: 011-27703773, E- MAIL- sdmnlimtr] @gmail.com

F. No.SDM/AP/2023/ oc 2y 24 & “. Dated:

K ’»0

DD NO:100 Dated: 03/69/2024 P, PS Alip "523/07/ Z b

ALANDRAU[SS[HEPACT 5 //’ ¢ ‘
gali Willage

A

Present Sh. Tarun s/o Sohan Pal r/o H. no Brahm Prakash Wall

Sungarpur, Delhi Alipur. He submits that hc is a. poor man. He was 'unaware about the
that he will not

relevant provision of land. He apologizes for”his worT< and sugmlt“
/15 of EP Act

repeat the offence in future. He has committed the offeﬁce under sectlon 5

as per kalandra from P.S Alipur Delhi. ey > ‘ .

After perusal of the kalandra and the available facts l hereby order a deposit of Rs. -' ’:,—'_' J
10, 000/- (Rs. Ten Thousand Only) as penalty/fees in favor of DDO DC North, Ofﬁce ' '
of the Dy. Commissioner (North) District North, DM (North) ofﬁce (;omplex, A]lpur, ) e

-

F.No SDM/AP/2023/57_§'3L¢ Y e
Copy to:-

1. Account Officer, 0/o Dy. Commissioner (North), Dlstnct North, Ahpur
2. The SHO, Alipur, Delhi. !
3, Sh. Tarun s/o Sohan Pal r/o H.no. Brahm Prakash wali gali, Village Sungarpur,

. Delhi Alipur.

l"
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TAL TERRITORY OF DELHI

GOVERNMENT OF NATIONAL CAPI
ORTH)

OFFICE OF THE DISTRICT MAGISTRATE (N

D.M. NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI-36:
TEL: 011-27703773, 7. MAIL-sdmalipurl ail.co ,
F.No.SDM/AP/2023/11,9 1 -3 u \ pated: 14/12 [3 4
DD NO: 022 Dated: 26/10/2024 p.S. Alipur
. KALANDRA U/S5/15 E.P ACT
Present Sh. Mohd Saddam s/o Md Mustkim r/o ward no- 03 Bishanpur Jakhar
t he is a poor man. He was unaware

PS-Rosera Ghat, Samastipur Bihar. He submits tha

about the relevant provision of land. He apologizes for his work and submits that he will {

not repeat the offence in future. He has committed the offence under section 5 /15 of E.P 1

Act as per kalandra from P.S Alipur Delhi.

1 of the kalandra and the available facts, I hereby order a deposit of Rs. E
n favor of DDO, DC North, Office ‘ :‘

(North) office Complex, Alipur,

After perusa
10, 000/- (Rs. Ten Thousand Only) as penalty/fees i
District North, DM

~ —
e

of the Dy. Commissioner (North),
Delhi-110036.
'AMAN/SINGH LOHAN)

8 DIVISIONAL MAGISTRATE
ALIPUR, DELHI

Dated: ]2/,7, ’2_(1

F. No SDM/AP/2023/.11242-2UY
Copy to:-
1. Account Officer, /o Dy. Commissioner (North), District North, Alipur, Delhi-36.

2. The SHO, Alipur, Delhi.
3. Sh. Mohd Saddam s/oM

Ghat, Samastipur Bihar.

d Mustkim r/o ward no. 03 Bishanpur Jakhar PS-Rosera
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE DISTRICT MAGISTRATE (NORTH)
D.M. NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI-36.
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TEL: 011-27703773, E-MAIL-sdmalipuri@gm il.
Dated: 03/23/2028

F.No. SDM/AP/2023//35 3Y- 34
DD NO: 085 Dated: 10/02/2025

KALANDRA U/S5/15E.P ACT
rd no. 03 Bishanpur Jakhar, PS-
n. He

p.S. Alipur

Present Mohd. Saddam s/o Md Mustkim r/o wa
e submits that he is a poor ma

Rosera Ghat, Samastpur Alipur Outer North, Delhi. H
his work and

was unaware about the relevant provision of land. He apologizes for

submits that he will not repeat the offence in future. He has committed the offence

under section 5/15 of E.P Act as per kalandra from P.S Alipur Delhi.

I hereby order a deposit of Rs.

After perusal of the kalandra and the available facts,
th, Office

08, 000/- (Rs. Eight Thousand Only) as penalty/fees in favor of DDO, DC Nor

of the Dy. Commissioner (North), District North, DM (North) office Complex, Alipur,
Delhi-110036.
SUB DIVISIONAL MAGISTRATE
ALIPUR, DELHI
F.No SDM/AP/2023/)353Y - ' ‘
Cony tof k13 ) : Dated: 03}03 /,?o ilg

1. Account Officer, 0/o Dy. Commissioner (North), District North, Alipur, Delhi-36

2. The SHO, Alipur, Delhi.
3. Mohd. Saddam s/o Md Mustkim r/o ward no. 03 Bishanpur Jakhar, PS-Rosera

Ghat, Samastpur Alipur Outer North, Delhi.

L
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